
03.10.2012                         J-1          PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION) 

COURT NO. 4      
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

1. FAO(OS) 93/2012 KAPIL WADHWA & ORS. SAIKRISHNA RAJAGOPAL,
VS. SAMSUNG ELECTRONICS CO. LTD. & ANR. SHWETASREE MAJUMDAR, PRAVIN

ANAND, NISCHAL ANAND,

COURT NO. 4      
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 10.30 AM
1. W.P.(C) 6657/1999 SUNIL KUMAR ANIL SINGAL, DR. ASHWANI

VS. UOI & ORS. BHARDWAJ

COURT NO. 5    
(DIVISION BENCH-6)
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

AT 2.15 PM
1. ITA 437/2012 M/S. S.E. INVESTMENTS LTD. Y.K. KAPUR, KAANA KAPUR
   CM. 12972/2012 VS. ACIT, CIRCLE 7(1) SANJEEV SABHARWAL, PUNEET 

GUPTA
     

COURT NO. 9      
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 AM
1. W.P.(C) 6299/2011 SANJEEV KUMAR CHASWAL KIRTI UPPAL, CHIRAG BHATIA
   CM. 9848/2010 VS. UNION OF INDIA SACHIN DATTA
   CM. 12662/2011
   CM. 246/2012

COURT NO. 13      
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 AM
1. W.P.(C) 2130/2007 RAM MEHAR SINGH ATUL T.N., RAJAT JOSEPH

VS. D.T.C. SAROJ BIDAWAT
2. W.P.(C) 6019/2010 MMTC LIMITED RAJENDER DHAWAN, B.S. RANA
   CM. 11846/2010 VS. EMPLOYEES PROVIDENT FUND KESHAV MOHAN,
   CM. 9338/2011 ORGANIZATION

    HIGH COURT OF DELHI                            
    01ST OCTOBER, 2012                             REGISTRAR (LISTING)
///////


